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as these were set up years allo prior to 

Independence. Information in respect 
of factories set up donna the post-lode-
pendenee period i! being collected Ind 

will be laid on the table of the House in 
due course. 

AMMUNIl'ION MANUfACrUR&D IN 

INDIAN ORDNANCIi FACTORlliS 

S756. SHRI RANJEET SINGH: 
Will the Minister of DEFENCE be pleased 
to state: 

(a) whcther it is a fact that .22 rim lire 
ammunition is being made h,Y Indian 

Ordnance factoric" 

(b) the market price of the abo'e amll1U-
nition; 

(c:) the legitimate market prj\.:{, of ~  

ilmmunition imp('rted from (i) Clecho .... -

lovakia, (iii West Germany, (iii) England, 
and (iv) U.S.A. in the group of long rine 
type or cartridge .... with standard 1L ~  

(d) whether the Indian Ordnunce ~ ·  

ammunition lacks the corrosion of impor-
led ammunition; and 

(e) the ~  for the ~  .... i"c rril,.:L' 

of Indian OrdnHTl<.:e i.ullmu.nition '? 

THE MINISTER OF STATE IN THI; 
MINISTRY OF DEFENCE (SHRI 

L.N. MISHRA): (a) Yes, Sir. 

(h) The price at which the Indian Or-

dnance ractories are supplying this ammu-
nitioD tu the wholesale dealers and tile 

maximum retail price allowed arc as follows: 

(i) Wholesale price at which 

supply is made to thc dealers ..... . 
Rs. 115/-per 1000 

rounds. 

(ii) Maximum retail price. 

allowed- Rs. 130/-pcr 1000 
rounds. 

(C) Information IS not available as the 
import of this ammunil ion i:-. now banned. 

(<1) No, Sir. 

~  Price a which supply is being m"dc 
to the wholesale dealers is not ~  

keeping in view the cost of rroduct ion; 
M17LSS (e)/7ll-5 

R£COGNISED UNIONS FuNCTIONING 

IN DEfENCE FACTORIES 

8757. SHRI RANJEET SINGH 

Will the Minister of DEFENCE be ple-
ased to state: 

(a) the recognised Unions ~ 

ill Defence factories with their names, 

political pllnie. to which they arc affiliated 
aod their membership; 

(b) the total number of personnel em-
ployed by the Department of Defence 

Production in defence factories; 

(e) the number of pen;ons out of the 

above who are eligible to take part in the 
union activities: and 

(d) the total numher of ex-servicemen 
employed on a pemanent basis in the 

Departmenl of Defence Production with 
separate break-lip showing omcers, Junior 

("omlnissioncd oHkers and Jawans? 

"I HE MINISTr.R OF STATE IN THL 

MINISTRY OF IlElTNCE (SHRI 
L.N. MISHRA) ; (a) to (d).·1 he infor-

mation is being colkctcd and will be laid 
nn the table of the Hou\e. 

ClOSURf. Of TEXTIUi MILLS IN 

W>ST BENGAL 

H7SX. SHIH INDRAJl'I GUPTA : 
SHRI DEYINDER SINGH 
liARCHA : 

SHIH 

~  

MANlBHAI J. PATEL 

VALMIKI CHOUDH-
ARY: 

Will til" Mi.lIStn of rORUGN TRADE 
he rleased to sta tc: 

(a) whether it is a fact that 14 textile mills 
in West Bengal are lying closed at present; 

(h) if so, Ihe name.' of such mills and 
their respective dates of closure; 

(e) whether all these mills can be <l."i-

tied as 'Sick' units requiring assistance 10 
put them back into production; and 

(d) the action which Government pro-
pose to take in the matter? 

THE DEPUTY MINISTER IN THI. 

MINISTRY Of' FOREIGl'I TRADi: 
(SHRI RAM SEWAK): (a) and (b). Exclu-
ding the mllls ,llnsidcred fit to he scropp",I, 




